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MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2024 
HJG_I:I COURT OF MEGHALA YA 

Institution during the Disposa l Cases during the Closing balance at the end % Inc rease or decrease in Disposal of cases which arc 
Opening Balance 

month month of the month pendency vis a vis previous month more than five yea rs old 

CIVIL CRIM INAL 
CIVIL+ 

C IVIL CRIMINAL 
CIVIi.+ 

CIVIL CRIMINAL 
CIVIL+ 

C IVIi . CRIM INAL 
CIV IL+ CIVIL+ CIVIL+ 

CRIMINAL CRIM INAL CRIMINAL CRIM INAL 
CIVIL CRli\I INA L CIVIL CRIMINAi. 

CRIMINAL CRlM INAL 

631 170 801 62 18 80 58 14 72 635 174 809 0.63 % 2.35% 1.00% 4 1 5 

!whether any Statewide/Reeional Confere nce held du rine the month. 

Number of Offi ce rs who participa ted in the said conference 

Have any targets been fixed and indicated to the pa rticipant Officers, if so, what arc the tar2.cts'? 

What is the oroeress made on those tar eets dis tr ict-wise 

ANNEXURE-1 1 

Pendency of cases which arc 
more than five yea rs old at 

the end of the month 

C IVIL+ 
CIVI L CRIM I NAL 

CRIMINAL 

92 3 95 


